| TEM NO. 204 COURT NO. 2 SECTION 111

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (C No(s). 29016/2012
(Arising out of inpugned final judgnent and order dated
31/08/ 2012 in CMAP No. 754/2012 passed by the Hi gh Court O
Judi cature At Al | ahabad)

DWARI KESH SUGAR | NDUSTRI ES LTD. Petitioner(s)
VERSUS

STATE OF U.P. & ORS. Respondent ( s)
(Wth appln. (s) for exenption fromfiling O T. and exenption
fromfiling OT. of annexures and interimrelief and perm ssion
to bring on record subsequent facts and docunents and

permi ssion to file additional affidavit and permission to file
addi ti onal documents and permi ssion to file synopsis and |i st

of dates and permission to file volume-11 and perm ssion to
file volume-111 and interimrelief and office report)
Date : 30/07/2014 This petition was called on

for hearing today.
CORAM :
HON BLE MR JUSTICE H.L. DATTU
HON BLE MR. JUSTI CE ARUN M SHRA

Rakesh Dwi vedi, Sr. Adv.
Saneer Parekh, Adv.
Sumt CGoel, Adv.

Nitin Thukral, Adv.

Gal av Sharna, Adv.

r Ms. Parekh & Co., Adv.

For Petitioner(s)

SSSS5

—
o

For Respondent (s) M. Dinesh Dwi vedi, Sr. Adv.
Ms. Reena Singh, AAG
M . Ardhendurmaul i Kumar Prasad , Adv.

UPON hearing the counsel the Court namde the follow ng

ORDER
Li st t he matt er for heari ng on a

non- m scel | aneous day.
Signature Not Verified
Digitally signed by
Char anj eet Kaur
Dat e: 2014.07.30
17:56:40 I ST

[ Charanjeet Kaur ] [ Vinod Kulvi ]
Reason:

Court Master Asstt. Registrar



